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PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy Board of India
(Liquidation Process) Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF

KMP SPINNERS PRIVATE LIMITED

RELEVANT PARTICULARS

1. | Blmieueor sLeurmemi Guwir KMP sfletrsoriia lsmyGeut’. eSWf@LL

1. | Name of corporate debtor

KMP SPINNERS PRIVATE LIMITED

2. | Blmieuesr sLermemit @lmenrd;s 12.07.2006

Gadl

flmeuermiget gL b, 1956-eT e
ROC - GamuibusgT Gensrésiul L g

3. | Bmieue sLermemeny @enswrsis,/
udley Qg odlemfl

4. | Hloyeuerr sLermerher smituCrl
SIELITET 6T608T/(GmIeh
QUITMILIL SIEMLILITET 6T6uT.

U17111TZ2006PTC012922

9 Date of incorporation of
* | corporate debtor

12th July 2006

Authority under which
3. | corporate debtor are
incorporated / registered

ROC- Coimbatore Incorporated under
the Companies Act, 1956

4 Corporate Identity Number (CIN)
* | of Corporate Debtor

U17111T22006PTC012922

SF etewt. 299/7, Sevteurmirumsneriiid
QeThSGL oL 9)6hse, @euliLsmL,
F@QeRCar® srasr, FCrTH-638008

5. | Bmieuer sLermerfes Ly
pmid Afererdusd oeiaELD
(7Csgmib @\@minder) el

5. | Address of the registered office
and principal office (If any) of
Corporate debtor

SF No 299/7, Chinnarpalayam,
Elanthakuttai Post, Veppadai,
Tiruchengode Taluk

L) Erode - 638008 Tamil Nadu
6 | Sloumsd giry Aewsdpsmm 18.11.2025 Date of closure of insolvency
Wi Frat 6. | resolution process 18th November 2025
7 L eurmamiflsgi o) 18.11.2025 iquidati
Amieuer sLarmerfs Sau 7 |Liquidation commencement | 4o \ovo b o005

SeUTenL0 Gloursiu Hret

8 | @Ldare e flyswrfler
Quuwit pmith ey eTem.

Guadluyir fesTawazaTed NemrCa sAGLL
Ayl - paibdly Gusdluyf

ugley eswr. IBBI/IPE-0163/IPA-1/2023-
24/50073

9 | aurflwgled udley Qe L
ginorer Elyswrfler wpaeuf]
whmid E-Mail ¢paseuf]

“ubsugen”, 428, 1908 B GQISS,

3ougl e, QeunksiT, QuEigesh-560 011
Tele: +91 80 26540193

Email: ip@beleyur.com

10| Sinorer Byswrflesr sies
uflorhmsdnerer wpaeufl
whyid E-Mail ¢psseu]

“ubeugen”, 428, 19081 B GM&S,

3aug) Nemrs;, Qeunhsir, GuEiEessG-560 011
Tele: +91 80 26540193

Email: ibc-kmpspinners@beleyur.com

11| Slevenibaar sLoirils@L 24.12.2025

SenLd prer

Cadlw s6uefl & L giiumub, Qearmer 2 sgralaruy KMP aoflareried benyGor
HlQLL -a7 semeilnsrar GQewsdwmmsar 18.11.2025 (2-$sr6y udlCaummid
Qeuniu’ L wrer 21.11.2025) giwim rndlés o Ssrel Getarg sar @6 epeid
gfleiliy eflésiuGEng.

KMP edflerieriod SlengpCoul eIAQLL -af uml@GaTriser sEsmg o iflaw
GamasErsasTar Iy sTrmsmer 24.12.2025 g@im I0NG IJSNEGE WETUTS
ausrmr. 10-60 @M Gerer semeotiurerflar yaaufullsd Fwiiflégorn Gser epsid
CaL (06 QamareriuGSmriraer.

Bl sLar apridluairss srisag o Now Carflémadsatar gysmrmismen e
epowrs WG Fwirilss CasmiOw. Jmardg Sin URGSTTTSE SHsg 2 M
Gamrasarar gysmrsmer CrfGor, gesm aflwursGaur geag et

date of the corporate debtor

8. | Name and registration number
of the insolvency professional
acting as Liquidator

Beleyur Resolutions Private Limited
represented by Ravindra Beleyur
Reg No. : IBBI/IPE-0163/IPA-1/2023-
24/50073

9. |Address and e-mail of the
liquidator, as registered with
the Board

'Shreevathsa', 428, 19th B Cross, 3rd
Block, Jayanagar Bengaluru-560 011
Tel: +91 80 26540193
Email: ip@beleyur.com

10. | Address and e-mail to be used
for correspondence with the
liquidator

‘Shreevathsa', 428/ 19th B Cross, 3rd
Block, Jayanagar, Bengaluru-560011
Tele: +91 80 26540193

Email: ibc-kmpspinners@beleyur.com

Last date for submission of

n. claims

24th December 2025

address mentioned againstitem 10.

by electronic means.

Notice is hereby given that the Hon’ble National Company Law Tribunal, Chennai
Bench has ordered the commencement of the liquidation of KMP Spinners Private
Limited on 18th November 2025.(Order uploaded on 21st November 2025)

The stakeholders of KMP Spinners Private Limited are hereby called upon to submit
their claims with proof, on or before 24th December 2025, to the liquidator at the

The financial creditors shall submit their claims with proof by electronic means
only. All other creditors may submit the claims with the proof in person, by post or

auflureGeur swiifléasem.

Slemorihsar QUN SUMTET VNG SUMTET JYSTIESET STISSTH JUTTSLD

POEAEE IR

Submission of false or misleading proofs of claim shall attract penalties.

In case a stakeholder does not submit its claims during the liquidation process, the
claims submitted by such a stakeholder during the corporate insolvency resolution

uRIGSTTT smeully QewsyamnuilarCurg searg Csmfls suirinfléseds

TR, HISSEMEI LBIGHTTT Elmisusr Seurcfleneg siromer et Curg sl @t
Cariamass @idu daurolon wigw Saroplme arflun (sriouGrl
pUTSERS ST Sourablmug siwrar Gswsdwmm) ellHwymmsar 2016-67 &L
BlepAdaiu Lme, ey 38-aTeih ewiilsaiu Lgrs smaiu@L.
Sd/-
Wyl - raibrm Guellu,T
Guedluyir fRlgsduyagered NemrGeou’ sOAGLL

weir :24.11.2025

@1 : QuiseamiT

SEnEULILITETIT

be submitted under Section 38.

Date: 24th November 2025
Place: Bengaluru

process under the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016, shall be deemed to

Representing Beleyur Resolutions Private Limited

Sd/-
Ravindra Beleyur

Liquidator

8x 19 cms

The above notice was published in the following print media on 25%
November 2025:

1. The New Indian Express (English) - All Tamil Nadu Editions
2. The Hindu (Tamil) - All Tamil Nadu Editions
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Civic officials trying to evict us, alleges
home that cares for 350 elderly inmates

S KUMARESAN @ Chennai

AN old-age home, mainly offer-
ing care to those abandoned by
their families, run by Little
Drops Public Charitable Trust
for the past 33 years in Koluthu-
vancheri, under the Iyyappan-
thangal village panchayat, has
accused local officials of sus-
tained harassment and pres-
sure to evict them.

They said that the move was
to demolish a portion of its
building, allegedly to aid a pri-
vate apartment located nearby.
The home has around 350 eld-
erly residents, including
around 100 who are bedridden,
many of whom living there for
several years.

Accordingtothe trust, MSME
Minister T M Anbarasan visit-
ed the site on November 14 and
stressed the need for building
the canal. In an e-mail com-
plaint to the Chief Minister’s
Cell, the trust alleged that the
minister told them to shift the
old-age home elsewhere.

In letters sent to the
Kancheepuram collector, Pa-

Drops Public Charitable Trust, which is
home to around 350 elderly residents
abandoned by their families, in
Koluthuvancheri | MARTIN LouIS

dappai block development of-
ficer, Kundrathur tahsildar, So-
cial Welfare Department, State
Human Rights Commission,
the Chennai Metropolitan De-
velopment Authority, and and
local police, the trust alleged
that the panchayat’s actions
were “arbitrary, illegal, and
aimed at crippling their
service.”

Residents and staff told TNIE

Cop assaulting bizman
caught on cam, booked

EXPRESS NEWS SERVICE @ Chennai

A head constable from the West
Mambalam police station has
been booked on charges of as-
saulting a businessman at a
textiles showroom in Pondy Ba-
zaar. The victim, Siva (36), who
runs a real estate business with
his associate Tamilarasan (38),
told the police the confronta-
tion arose from a long-standing
dispute over commission dues
amounting to ¥10 lakh. Both
men hail from Thanjavur and

reportedly had a fallout after
Siva failed to pay commissions.

Police said Tamilarasan had
approached his friend Senthil,
a head constable, seeking help
to settle the dispute. Senthil
visited the Panagal Park area
showroom a few weeks ago,
where Siva was shopping. What
began as a conversation soon
escalated into an argument,
and Senthil allegedly slapped
Siva several times. The assault
was recorded on the store’s
CCTYV cameras.

 LIETY
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on condition of anonymity that
an apartment complex with
around 10 units was built a few
years ago near the home. Alleg-
ing violations in the construc-
tion, they said the builder had
extended a vehicle ramp and
septic tank onto the road.
Unable to manage sewage
due to the absence of a proper
drainage line, the builder alleg-
edly attempted to construct a

drainage channel in the name
of a ‘stormwater canal’, to di-
rect the outflow into a canal lo-
cated behind the premises of
the elderly care home. This, the
trust said, would require demo-
lition of a portion of the
home.

Officials from the Iyyappan-
thangal panchayat have been
pressurising the trust to sur-
render part of its patta land,
staff alleged. They claimed the
panchayat insisted the drain-
age line must pass through the
home’s premises for the “wel-
fare” of the residents of a
street.

The home said the canal
could instead be routed via a
nearby street without affecting
any buildings. They also al-
leged the proposed canal would
function as a sewage line, as
the street lacks a dedicated
drainage system.

Repeated attempts by TNIE
to reach Iyyappanthangal pan-
chayat president Jemila Pan-
durengan and the Kanchipuram
collector for a comment were
unsuccessful.

5U ygm

Med officers’ assn slams
suspension of PG doctor

EXPRESS NEWS SERVICE
@ Chennai

THE Tamil Nadu Medical
Officers Association (TN-
MOA) condemned the sus-
pension of a second year PG
doctor in the emergency
medicine department, at the
Rajiv Gandhi Government
General Hospital (RGGGH),
for allegedly failing to
triage a patient ac-
cording to protocol.

In the suspension
order, Madras Medi-
cal College and RG-

GGH dean said the
doctor was placed un-

der suspension for seven
days for failing to comply
with the emergency patient
algorithm related to exami-
nation and triaging of pa-
tients in the receiving area
of the casualty department.
The order was issued on No-
vember 19.

TNMOA, in a statement,
condemned the dean’s ac-
tion and termed it ‘illogical
and hasty’. The association

The PM 2.5 level recorded at Alandur

on Monday. Nitrogen dioxide level
was at 9 pg/m3 against the
prescribed standard of 80 pg/m3

also urged the director of
medical education and re-
search to immediately inter-
vene, revoke the suspension
order and form a fair in-
quiry panel to ascertain the
actual sequence of events.

Suspending a PG student
who is still under training
without establishing super-
visory accountability is un-

warranted, unfair and

sets a dangerous prec-

edent, it said. “How

can a PG trainee be

held solely responsi-

ble for the unfortu-

nate death of a pa-

tient, when a PG is a

student expected to work

strictly under supervision,”
the statement added.

A senior doctor at the hos-
pital said the PG doctor,
without consulting superi-
ors, shifted the patient to the
ward from the emergency
unit. The patient collapsed
in the ward. She should have
consulted a professor or sen-
iors before making the deci-
sion, the doctor said.

D Twitter @ xpresstn
n ‘TNIE Tamilnadu’ @ xpresstn

TVK supporters
held for assault
of YouTuber

EXPRESS NEWS SERVICE @ Chennai

FOUR TVK supporters were ar-
rested on charges of attacking
a YouTuber outside a cinema
hall in Vadapalani on Novem-
ber 21, after accusing him of
uploading videos critical of
party leader and actor Vijay.

Police identified the accused
as Balakrishnan, Dhanush,
Ashok, and Parthasarathy - all
residents of Avadi. They have
been booked under BNS sec-
tions for assault, causing hurt,
criminal intimidation, use of
obscene language, and disturb-
ing public order.

Kiran Bruce of Mugali-
vakkam, a content creator, told
police that the four confronted
him as he exited the theatre,
questioned him about his vid-
eos, threatened to kill him, and
mocked his earnings, and he
sustained minor injuries. Act-
ing on his complaint, Vadapal-
ani police reviewed CCTV foot-
age and confirmed that the
suspects were inside the thea-
tre. They were detained, pro-
duced before a magistrate and
remanded in judicial custody.

Udhaya inaugurates 377 completed projects, distributes welfare aid

EXPRESS NEWS SERVICE @ Chennai

DEPUTY Chief Minister Ud-
hayanidhi Stalin, on Monday,
inaugurated 377 completed de-
velopment works in Tiruvallur
district, executed at an estimat-
ed cost of ¥333.3 crore, and laid
the foundation stone for 211
new projects worth ¥137.4 crore.
He also commenced the distri-
bution of welfare assistance
worth %1,000.3 crore to 1.1 lakh
beneficiaries.

Speaking at a government
functionat Sundaracholapuram
in Tiruvallur, the deputy CM
said ration cards were issued to

2,000 people and 37,000 families
received house-site pattas at
the function alone. Recently,
Chief Minister MK Stalin dis-
tributed 65,000 house-site pat-
tas at a function held in Tiru-
vallur. In the last 4.5 years, the
state government has issued
about 20 lakh house-site pattas,
he added. “A patta is not a con-
cession given by the govern-
ment, it is your right. My greet-
ings to everyone receiving
pattas today. You can now live
peacefully and securely in your
own homes,” he said.
Udhayanidhi said under the
Kalaingarin Kanavu Illam

Deputy CM Udhayanidhi Stalm flags off buses at the Ambattur Industrial Estate bus
stand, renovated under Vada Chennai Valarchi Thittam, on Monday | p RavikumAr

Scheme, 4,000 people received
orders for constructing con-
crete houses. He also reiterated
that from December 15, all enti-
tled women will receive %1,000
monthly assistance when the
scheme is expanded to include
the remaining eligible women.
Identity cards were also issued
today to 50,000 women mem-
bers of Self-Help Groups.

In Ambattur Industrial Estate,
the deputy CM inaugurated the
upgraded Ambattur Estate Bus
Terminus, modernised at ¥11.8
crore under the North Chennai
Development Scheme, and
flagged off 51 new MTC buses.

PUBLIC NOTICE
(Original Properly Documents Lost)

| am S Sonthi Kumar working as an
Administrative Officer al M/s, Ramco Super
Leathers Limited, do hereby inform to the
General Public that | have lost the onginal
Deads of Sale as detaled below pertaning
0 the immovable properly belonging 1o
Ws. Ramco Supor Leathers Limited
having s Registered Office now al Sethu
House, No. 28, Dr. Alagappa Road
Chenna-600 084,

Tha datals of the onginal Deeds of Sale
which has boon lost are as follows

{a) Ongnal of Deed of Sale dated
30.03.1964 executed by Mr Munuswamy
Maisiry In tavour of Mr K. Venkatraman and
others ragisterad as Docurment No 1450 of
1984 In the Office of the Sub-Regsirar
Advar, (b) Odginal of Deed of Sale dated
09.07.1964 executed by M. Jayaiakshmi
and others In favour of Mr B, Hrshikesan
registerad ns Documant No. 1945 of 1064
in the Office of the Sub-Registrar, Adyar, (c)

Qriginal of Dead of Sale dated 09.07 1984
oxaoutod by Mes. Jayalaksturs and others
in favour of M. V. Padma registersd as

Documont No, 1046 of 1984 in the Office of
the Sub-Raglutrar, Adyar, (d) Onginal of
Deed of Sale dated 00,07 1084 executed
by Mrs. Jayninkshmi and others in favour of
M, R Lalthe registerod as Docurment
No 1947 of 1884 in the OMce of the Sub
Rogistrae, Adyor, (o) Orignal of Dead of
Sale dated 0907 1984 exocuted by M
Jaysakshmi and othars In tavour of Mrs. M
Rajalnkshmi  registered as Documant
NO 1948 of 1084 In the OfMce of the Sub
Rogistraw, Adyar and (1) Original of Deed of
Salo dated 09 .07 1984 axecuied by Mm
Jayalakshml and cthers in tevour of Mrs. M
Tirupurasundan registered as Document
NO 1548 of 1984 In the OfMce of the Sub
Rogistrar, Adyar. i anyone finds the
aforesnd onginal sale deeds, plesse
contact me over phone number
(9940561429) or M the following nddress

Mr. Senthil Kumar S

MWs. Ramco Super Leathers Limited,
Sethu Housa, No 28,

Dr Alagappa Road, Chenns-600 008

EASTERN RAILWAY

Tender Notice No. PVC-R_25-26,
dated: 20.11.2025, Dy. Chief Mechanica!
Engineer/C, Eastermn Railway Workshop,
Kanchrapara, Carriage Complex, North
24 Parganas, PO, Kanchrapara, Pin
743145 inviting Open e-tender for the
following work. Name of work and its
location: PVC Stripping, Laying &
Welding Work an Flooring of
Conventional, LHB, MEMU (Trailer &
Motor) and DEMU (Trailer & Motor)
Coaches during POH at Carriage
Complex, Kanchrapara through Works
Contract on Open Tender basis for a
duration of 01 (one) year. Approx. cost
of the work: ¥ 63,22 81540 including
GST, Tender Document Cost (TDC):
Nil; Website from where the tender
documents will be available: Complete
set of tender document is available on
the Indian Rallways e-procurement
website www.ireps.gov.in from
20.11.2025 to 12,12.2025 till 11.00 hrs;
Bid Security to be deposited: ¥
1,26,500/-; Completion period of the
work: 01 (one) years. Advertisement
Perlod: 20.11.2025 to 12.12.2025 till
11:00 hrs. Offer Submission Period:15
{Fifteen) days prior to 12.12.2025 till
11.00 hrs. Date & Time of closing of
tender: 12.12.2025 {ill 11.00 hrs. Validity
of the tender: 66 (Sixly Six) days. Date
& Time for opening of Tender: The
tender will be opened on and afler 15.00
hrs. on 12.12,2025

MISC-297/2025-26

Tender Notice s also available al websites :

www.erndlanrallways.gov.in | www.lreps govin

MUNICIPAL CORPORATION JODHPUR

342004

nnj@rediffmail com

Date : 20.11.2025

Inside Polytechnic Collage Campus, Residency Road, Jodhpur

Phone No. ;- 1291464 Fax
NIB No. NNJ/PR/25.26/03
Short Term Notice Inviting Bid
UB NO. DLB2526SLOB24654
Oniine Proposals are invitied on behall of Muncipal Corporaton Jodhour (MCJ)
from sligible xiders Tulfilling efigibity criteria as described in the Bid Documents for
"Survey of Underground Utilities & Drone survey within the  JMC kenit and Trunk sewer

« 02912651464 1D :- coo_

ine upto STP*. The further detalied b condiions can be downloaded from websile

www.shppralasthangovin www.eproc.rajasthangovin Document wil be

avollable on hose wobsihe from  Date - 20 112025 Tme 10.00AM
Commissioner

faj Samwod!C2% 14424 Municipal Corporation Jodhpur

PUBLIC NOTICE

LOSS OF ORIGINAL REGISTERED SALE DEED

& CONSTRUCTION AGREEMENT
We, Mr. Amit Kumar Jain (Aadhaar No.: 652466494531} Sfo. Mr. Budhmal
Jain, residing at Apartment bearing No. A~ 1802 in the 18 Floor, in Block 1 being
TOWER A and Mrs. Anjana Surana (Aadhaar No.: 9966274 13466) Wio, Mr
Deepak Surana, residing at Apartment bearing No. H - 1402 in the 14 Floor, in
Block 3 being TOWER H of the Highliving District in the Township known as
"SPR City - a project with Binny Limited" situated at No. 1, Cooks Road,
Perambur, Chennal - 600012, hereby notify the general public that the following
original property documents refating to our apartment have been irretrievably
LOST/MISPLACED.

Detad Particulars

Documents Lost: | Onginal Registered Sale Deed and Construction Agreement

'-Ro_g@tfabm Sale Deed {Doc. No. 5155;2?23} and Construction Agreement

Detals (Doc. No. 418872023}, both dated 26.06.2023

Registered Al Sub-Registrar Office, Purasavakkam

Praparty Address | Apariment No. A - 1802, 18th Flear, TOWER A, Highliving District
SPR Caty, No. 1, Cocks Read, Perambur, Chennal 600 012

Follow us at : BB @EastemRaitway
€ @casternrailwayheadquarter

NOTICE INVITING BID

Tel.: (0674) 2380950, Website: www.osm

Odisha State Medical Corporation Limited (OSMCL)
In front of Ram Mandir, Convent Square, Unit - Ill, Bhubaneswar-751 001

Bid Ref. No.: OSMCL/2025-26/ Factor /08

CAD-2425: Online Bids through e-Tender portal (https://tendersodisha.gov.
in) are invited from eligible bidders for supply of Inj. Factor VIIl (EHL & VWF)
for the year 2025-26 as per the particulars mentioned below:

cl.nic.in, Email :drugs-osmcl@od.gov.in
Date: 24/11/2025

Sl.

No. Particulars

Date and time

1. |Date & time of release of bid

24/11/2025, 3 PM

2. |Date & time for submission of
queries by E-Mail id- drugs-
osmcl@od.gov.in

25/11/2025, up to 5:00 PM

P

bid opening

3. |Date & time of Online bid sub-| Start Date & Time | End Date & Time

mission 26/11/2025, 3 PM |  05/12/2025,
6.00 PM

4. |Date & time for submission| Start Date & Time | End Date & Time
of Tender Documents, Ten-/06/12/2025,10 AM| 12/12/2025,
der Document Fee and EMD 11.00AM
amount as per section-IV of ten-
der document

5. |Date & time of online Technical|

12/12/2025, 11:30 AM

' 6. |Date of opening of Price Bid

To be informed to the qualified
bidders

all the bids without assigning any reaso

against the tender:

The bid document with all information relating to the bidding process including
cost of bid document, EMDs, Prequalification criteria and terms & conditions
are available in the websites: www.osmecl.nic.in and https://tendersodisha.
gov.in. The Authority reserves the right to accept / reject any part thereof or

the OSMCL website www.osmcl.nic.in. Hence the bidders are requested to
visit OSMCL website www.osmcl.nic.in time to time for any published notice

n thereof. All notice will be published in

SD/- Managing Director
OSMC Ltd.,Odisha

Any person finding the said documents or having any claimiobjection regarding
the documents or the property must communicate the same to the undersigned.
The public is cautioned against dealing with the lost documents

Contact Details:
Mr. Amit Kumar Jain / Mrs. Anjana Surana

Date: 25-11-25 No. 22. Ramanan Satai_ 6th Floor, Sowcarpet, Chennai - 800001

Piace: Chennai. Cantact No.: 9840802446/ 9381031067/ 7338902111
IN A GENTLE WAY,

TUE SN YOU CAN SHAKE THE
WORLD ) MAHATMA GANDHI

KARNATAKA POWER
CORPORATION LIMITED

CIN : UB5110KA1970SGC001919
Registered Office: No.82, Shakti Bhavan, Race Course Road, Bengaluru-560 001
No. ! AIP1CICY]

Dated: 24.11.2025

NOTIFICATION
Publication of Date for Re-Examination-reg

Ref: 1. Recruitment Notification No. A1P1C(C1)/HK Dtd: 03.08.2017
2. Recruitment Notification No. A1P1C(C1)/NHK Dtd: 03.08.2017
3. Hon'ble Supreme Court (SLP 32255/2025) Order Dtd: 23.09.2025
As per the Hon'ble Supreme Court order (SLP 32255/2025) dated:
23092025, the re-written examination (Including Kannada
Language Test) for recruitment to the Posts of Assistant
Engineer (AE), Junior Engineer (JE), Chemist and Chemical
Supervisor in the Corporation will be conducted through the

Karnataka Examinations Authority (KEA).
For more details please visit KEA website https:/icetonline,
karnataka.gov.inlkea/kpcl/i2023.

Sd/- GM (A &HR)

(111,77 3 a;.'.u uGgmLr ABHIRAMAPURAM BRANCH

% 3_””,- a?)?:, No. 34, CP Ramaswamy Road,
Abhiramapuram, Chennai - 600018.

j Bank of Baroda Phone : 044 2499 3050/4279

Notice to Safe Deposit Locker Hirers

(Defaulters in Payment of Rent of Lockers)

It is hereby notified for information of the hirers of Safe Deposit Lockers
bearing the number mentioned against their names given below that they
have defaulted payment of ANNUAL HIRE CHARGES and the payment
is not forth coming despite notices and reminders. The notices sent as
per RBI / Bank’s guidelines to the renters at their recorded addresses
have been returned undelivered stating either persons / addresses
not found or left. Efforts to contact the locker holders in person at their
recorded addresses went in vain and their present whereabouts could
not be ascertained. If the hire charges due to the Bank are not paid within
15 days from the date of publication of this notice, the Bank shall
invoke the provision under the lease agreement and break open the
lockers on 11.12.2025 at 3.00 p.m. at the entire risk and cost of hirers.

Rent
due from

Overdue
amount

Name of the locker holder
No. and address

Locker

" UMA MAHESWARI,

1 | 7524BX0020 |2, Kambar Nagar,
Maduravaoyal, Chennai 95.

15.03.2022| Rs.16,048/-

BRANCH MANAGER
BANK OF BARODA, ABHIRAMAPURAM BRANCH

Place : Chennai
Date : 22.11.2025

089 WtH
@Nmm

National Institute of Electronics and Information Technology, Tirupati

(Under Ministry of Electronics & Information Technology, Govt. of India)

through post or by hand.

Expression of Interest for conducting NSQF Courses in
Andhra Pradesh under EELTP (2025-26)

National Institute of Electronics & Information Technolegy (NIELIT), Tirupali invites Expression of Interest (Eol)
from IT Training Institutes operating In Guntur, East-Godavan, Krishna, Sri Potti Sriramulu Nellore and
Visakhapatnam districts of Andhra Pradesh for rolling out NSQF aligned courses in IECT under a Government
funded project titled: “Employability Enhancement & Livelihood Training Program for SC/ST and EWS
(Women)" referred as EELTP. The Institutes participating in the Eol should have the relevant NSQF accreditations
orwill be required to become NSQF accredited Training Partners of NIELIT Tirupati for relevant courses.

The Guideiines for grant of NSQF accreditation can be downloaded from: https://nielit.gov.in/content/nsqf,
excep! for ‘O" Level, for which the aspirant institutes will have to apply separately. Existing Training Partners may
download the Eol document for EELTP from website: https://www.nielit.gov.in/chennail. Interested institutes
may submit their applications complete in all respect by the Last Date. Eol will be accepted in sealed envelope, only

Ground Floor, Natural Sciences Building (Block-2),
Sri Venkateswara University Campus, Tirupati - 517502, Andhra Pradesh.

Last Date :

For any query, please contact :
For details, please visit :

Advt. No. NT/PROJ/2526/11/01-EELTP

0897-2248232 e-mail: tirupati@nielit.gov.in
https://www.nielit.gov.in/chennai/ .

X: TRP_NIELIT / FaceBook : TRPNIELIT

epaper.newindian“s.oom @

10th Dec. 2025

Sd/- Director

o TMEA fra Prafaeed vz fefaes
( GRS é_ Garden Reach Shlpbuulders & Engineers Limited

(v wsry W) TS A Govl. of ndia Undersaking), mae sressd ( Ministry of Delence

Regd and Corp Office: GRSE BHAVAMN, 61, Garden Resch Road, Kolkats - 700 024
Wob: www grse.in, (CIN' L3S 11TWB1932GOI00TEDY)

E-TENDER NOTICE FOR ONLINE BIDDING
NIT No.: SCC/DC/OT(Press)/OSS/165/ET-3331

Sub: Hiring of Firm/Agency for providing manpower for
Office Support Services in GRSE LTD. (Kolkata based Units)

Due Date: 21 days from the date of publication

1. Details will be available in e-procurement portal htps:/eprocuregrse.co.in;
Central Public Procurement Portal https://eprocure.gov.inicppp/ and
GRSE Website https:/igrse.inftender-published/

2. Any addendum/corrigendum o this tender anquiry including change
in dates, if any, will be published in above websites only,

"In Pursuit of Excellence and Quality in Shipbuilding"

FORM B
PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy Board of India
(Liquidation Process) Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF

KMP SPINNERS PRIVATE LIMITED
RELEVANT PARTICULARS

KMP SPINNERS PRIVATE LIMITED
12th July 2006

1. Name of corporate debtor

2 Da!e ot mcorporatnon ol
" | corporate debtor

Authority under which
3. | corporate debtor are
incorporated / registered

4 Corporate Identity Number (CIN)
" | of Corporate Dabtor

5. | Address of the registered office
and principal office (If any) of

ROC- Coimbatore. Incorporated under
the Companies Act. 1956

U17111722006PTC012822

SF No 299/7, Chinnarpalayam,
Elanthakuttai Post, Veppadai,

Corporate debtor Tiruchengode Taluk
Erode - 638008 Tamil Nadu
Date of closure of insotvency
6. resolution process 18th November 2025
7 Ligquidation commencement 18th November 2025

date of the corporate debtor

8. | Name and registration number
of the insolvency professional
acting as Liquicator

Beleyur Resolutions Private Limited
represenied by Ravindra Beleyur

Reg No. : IBBVIPE-0163/1PA-1/2023-
24/50073

'Shreevathsa', 428, 19th B Cross, 3rd |
Block, Jayanagar Bengaluru-560 011
Tel: +91 80 26540193

Email: ip@beleyur.com _
'Shreevathsa', 428/ 19th B Cross, 3rd
Block, Jayanagar, Bengaluru-560011
Tele: +91 B0 26540193

Email: ibc-kmpspinners@beteyur.com |

Q. | Address and e-mail of the
liguidator, as registered with
the Board

10. | Address and g-mail to be used
for correspondence with the
liguidator

1 Last date for submission of

claims 24th December 2025

Notice is hereby given that the Hon'bie National Company Law Tribunal, Chennai
Bench has ordered the commencement of the liguidation of KMP Spinners Private
Limited on 18th November 2025, (Order uploaded on 215t November 2025)

The stakeholders of KMP Spinners Private Limited are hereby called upon to submit
their claims with proof, on or before 24th December 2025, to the liguidator at the
address mentioned against tem 10.

The financial creditors shaii submit their claims with proof by electronic means
ondy. All other creditors may submit the claims with the proof in person, by post or
by edectronic means

Submission of false or misieading proofs of claim shall attract penalties.

In case a stakeholder does not submit its claims during the liquidation process, the
claims submitted by such a stakeholder during the corporate insolvency resolution
process under the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016, shall be deemed to
be submitted under Section 38.
Sdl‘y‘
Ravindra Beleyur
Representing Beleyur Resolutions Private Limited
Liquidator

Date: 24th November 2025
Place: Bengalury
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